
CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH, NEW DELHI.

OA-1143/2001

New Delhi this the 18th day of May, 2001.

lujn^ble bh. 3.R. Adige, Vice■Chairman(A)
Horrfele Dr. A. Vedavalli, Member(J)

Sh. R.D. Chatu rvedi,
G/o late 3h. T.R. Chaturvedi,
presently posted as Planning
bupdt., Mechanical(Workshop)
Directorate, Railway Board,
Rail Bhawan. New Delhi.

Applicant

"^BhSajf^AdvoSte) Sumant
Versus

Union of India,
11't r o u g }■) s e c r e t a r y,
Ministry of Railways .
(Railway Board)
Rail Bhawan,
New Delhi.

Respondent

Hon'ble Sh. S.R. AdiaeMuige
ORDER (ORAL)
, Vice-Chairman(A)

Proxy counsel for applicant seeks permissivon
to withdraw the OA as applicant's grievances have been
redressed. Accordingly, OA-1143/2001 is dismissed as
withdrawn.
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I, D r. A. Veda va 11 i )
Member(j) (S.R. Adige)

Vice-Chairman(A)


